NATIONAL COMPANY LAW TRIBUNAL

NEW DELHI BE
NEW DELHI
C. P. NO. 103(ND)16
CAI HOI
CORAM:
PRESENT: SH. RVARDHARAJAN SMT. INA MALHOTRA
HON'BLE MEMBER (J) HON'BLE MEMBER (J)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF NEW DELHI BENCH OF
THE NATIONAL COMPANY LAW TRIBUNAL ON 21.07.2016 AT 02.00 P.M

NAME OF THE COMPANY: M/s Shakuntala Devi Golyan & Anr. V/s. M/s. Gallus Chattels
Pvt. Ltd. & ors.

SECTION OF THE COMPANIES ACT: 241/242
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Common Order

A request for adjournment is being made by the Id. Counsel for the
respondents, as the senior counsel is not available. Ld., Counsel for the
petitioner has no objection if the matter is taken up tomorrc,, in view of

the urgent interim prayer made.

List the matter on 22.07.2016 at 10.30 a.m. as item no.1. 2 0# o
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